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+33¢. Shri Morarka: Will the Minis-
ter of Food and Agriculture be pleased
to state:

(a) whether Government have con-
sidered the recommendation of the
Estimates Committee contained in
their Tenth Report that research on
cattle-breeding on  scientific lines
should be undertaken in a larger num-
ber of Institutes distributed over vari-
ous centres as also that research work
in the various branches of deiry
economy should also be carrieq on
with a view to improve the quality of
milk products; and

(b) if so, the action taken or pro-
posed to be taken in the matter?

' The Minister of Agriculture (Dr. P,
S. Deshmukh): (a) Yes.

(b) Research on cattle breeding
dairy economy and improvement of
the quality of milk products is already
being carried on in the four Institutes,
namely the Indian Dairy Research
Institute, Bangalore, the Indian Agrl-
cultural Research Institute, New Delhi,
the Indian Veterinary Research Insti-
tute, Izatnagar and the Cattle-cum-
Dairy Farm, Karnal under the admi-
nistrative control of the Government
of India. In addition {o ‘these, most pf
the larger States are doing similar work
on their Farms. The Indian Council
of Agricultural Research, New Delhi
too is sponsoring a number of schemes
on a regienal basis with particular re-
ference to, investigations on cross
breeding and assessment of the rela-
tive value of grading up selective
breeding. No further Institute is, there-

fore, proposed to be started in the .

near future as the existing Institutes
are considered sufficient to meet the
present nceds. The question of the ex-
pansion of the activities of the Indian
Dairy Research Institute is, however
under consideration.

Shri Morarka: May Il know what is

the total amount spent by Government
on these research centres every year?

Dr, P. S. Deabmpkh: 1 think the
total amount would be about & crore
and a half. v
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Shri Morarks: May I know whether
Government propose to start any such
research station in the State of Rajas-
than?

Dr. P. 8. Deshmukbh: Not so far.
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STRIKE or BoMpAY 1J0CcK WORKENS

¢337. 8Shri M. 8. Gurupadafwamy:
Will the Minister of Transport be

pleased to state:

(a) whether it is a fact that about
one thousand Dock Workers of Bombay
went on an indefinite strike from the
2nd November, 1954;
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(b) it so, the reasons therefor;

(c) whether any agreement between
the workers and the management has
been arrived at; and

(d) the steps taken by Government
in the matter?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
No. ’

(b) to (d). Do not arise.

Shri M, 8. Gurupadaswamy: May I
know whether the workers have sent
a list of demands to the Minister and
if so, whether they have been consider-
ed and action taken?

Shri Alagesan; Part (a) of the main
question was “whether it is a factthat
about one thousand dock workers of
Bombay went on an indefinite strike
from the 2nd November 1954" and the
answer I have given is 'No'.

Mr. Speaker: He wants to know
whether the demands submitted by
them to Government have been con-
sidered. The demands may not have
resulted in strike; but what were the
demands?

Shri Alagesan: Evidently there was
a strike by some workers employed by
the contractors. I think the reference
is to that. There was an amicable
settlement arrived at between the con-
tractors and the workers subsequently.
Tt did not concern the port or the
Government of India.

Shri M. S. Gurupadaswamy: I am
not referring to contract of casual
workers at all. There are certain de-
mands of the dock workers which

have been pending for a long time

and for the acceptance of which they
have been agitating. I want to know
from the Minister whether Govern-
ment would agree to set.up a Tribunal
to enquire into the whole matter?

Shri Alagesan: The question refer-
red to the strike on a particular date.
With reference to the general question
of demands by dock workers, certgin
demands have been made by them gnd
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they are now being considered b} an
adjudicator. v

Mr. Speaker: Let us now go to the
next question. The hon. Member may
table a specific question.
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The Minister of Agriculture (Dr, P.
S. Deshmukh): (a) to (c). The scheme
for the establishment of an All-India
Cooperative Marketing Board is more
or less on the lines of the Resolution
passed at the conference of the State
Ministers of Agriculture and Coopera-
tion held at Srinagar on the 14th and
15th July, 1954. A copy of the Re-
solution is placed on the Table of
the House, which indicates the
functions of the Board and by impll-
cation the advantages which it s
hopeq will accrue to ihe Cooperative
movement, and also its relation to the
Central and State Governments as an
advisory and coordinating body. [See
Appendix II, annexure No. 38.]
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